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NOTES OF THE REGISTRY 
	 ORDERS OF THE TRIBUNAL 

1.-- 

b-'---- ,  

Orer dated 28.7.2SO4 

fleard B.$.Tripathy, Learrd 
Counsel for the Applicant alt B.Bal, 

Learned Mditional Standing Counsel 

for the Respondents. In course of 

hearing by fiUñg; a Memo ated2897I4 

Sri.Tripathy paayed for witMrawalóf 
this O.A. on the following grounds. 

During the pendency of the above-
mentioned Original Application1  as the 
applicant died and inspite of several 
letters and convnunications nobody of 
his faini ly members turned up to proecute 
the case, the same may kindly be per-
mitted to withdraw. " 

For I th& reasons stated above, the 

O.A. is permitted to be withdrawn and 
is disposed of accordinqly. 
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